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[®T. #. G197/Nashik Kumbh 2027/Mauje Sukene VIg/20A]
AT FHIL TAT =T T srfasrry (Raor)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 12th February, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1025(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “PH-53:- Provision of 2 Nos. 6 M wide Foot Over Bridge with ramp at Kasbe Sukene Station for
Kumbh Mela 2027 at Dist. - Nashik” in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub divisional officer, Niphad,
Mabharashtra in writing and shall set out the grounds thereof, and the Competent Authority shall give the objector the
opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections and after
making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the

objections.
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Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway Project “PH-
53:- Provision of 2 Nos. 6 M wide Foot Over Bridge with ramp at Kasbe Sukene Station for Kumbh Mela 2027
at Dist. - Nashik” in the State of Maharashtra.

Land Name S Land | Total area |Acquisition
As per 7/12 Land holder's |PUrvey
S.N. |Acquisition | of the | Taluka P holding | 2 per 7/12 area
. name no.
Case No. | village method (Ha.) (Ha.)
Sindhubai Bhaskar Mogal,
Land
Jagannath Baburao Mogal, 40 2.06 0.06
Class 1
1 Pandurang Baburao Mogal
Usha Arun Mogal,
Shashikant Arun Mogal,
) Sagar Arun Mogal A.P.K. " Land o 020
Ushabai Class 1 : :
Other rights:- Vikas
Karykari Seva Society
Mauje Sukene
Latabai Balasaheb Mogal,
122005 Mauje Niopad Dnyaneshwar Baban
Sukene Iphad | Mandlik,
. Land
3 Dattu Baban Mandlik, 43 3.97 0.08
Class 1
Yamunabai Eknath
Mandlik,
Avinash Balasaheb Mogal
Usha Arun Thorat,
Chairman, Vinayak
Cooperative Water Supply
. Land
4 Society, Kasbe Sukene 44 1.66 0.40
Class 1
Other positions: Vikas
Karykari Seva Society,
Mauje Sukene
Leela Ramesh Kuyate, Land
5 46 1.66 0.10
Sanjay Rajaram Hadole, Class 1
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Land
Acquisition
Case No.

Name
of the

village

Taluka

As per 7/12 Land holder's
name

Survey

no.

Land
holding
method

Total area

as per 7/12

(Ha.)

Acquisition
area

(Ha.)

Dnyaneshwar Rajaram
Hadole,

Lata Vilas Kushare

Other authorities: Vikas
Karykari Seva Society,
Mauje Sukene, Bank
Inspector and Special
Recovery Officer, Nashik
District Central
Cooperative Bank,
Bhausaheb Nagar Branch

Total

11.37

(Ha.)

0.84

(Ha.)

[F. No. G197/Nashik Kumbh 2027/Mauje Sukene V1g/20A]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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